2/15/23, 3:11 PM about:blank

Seventeenth Loksabha
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Title:  Observation regarding uploading the Dignity of Chair and maintaining decorum of the House.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Sir, I fully share your sentiment
wholeheartedly. We are certainly of the opinion that the prestige of the House should always be kept at a

level. We should all remain committed to the principles, ideas and philosophy of this House. The
sanctum sanctorum of this House is something else than the other issues. This constitutional place is the
chair of the hon. Speaker in the system of conducting the House. We should all remain committed to see

that 1t 1s well established and can show a path to the whole of the world.
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SHRI A. RAJA (NILGIRIS): Mr. Speaker, Sir, I fully endorse the concerns expressed by the Chair. We

have high regards for the Chair. The office of the Speaker in our country has been placed in an exalted

position. Any inconvenience caused to the Chair by hon. Members is not at all acceptable. As you put it,
if at all we have any difference, it can be settled; your heart is always open; you invite us for
negotiations; we often come to your chamber and issues are being settled. We feel sorry if any Member
has passed any comments on the Chair. On behalf of our party, we assure that we would cooperate with
you to uphold the dignity of the House.
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want to repeat something which a Speaker of the British Parliament, which is the mother of democracy
said. When the Prime Minister rose up and spoke some things, he said directly to the Prime Minister, ‘I

am the Master; while I am the Speaker, I am the Master of the House’.

Sir, you are the Master of the House. We look to you as the Father of this House and we assure
you, Sir, we will always respect you, we will always respect the Chair. 31[X, DI Ui T 8H B TR
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SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Sir, today, we stand here with a lot of
pain and distress about what happened yesterday in Parliament. It is a very unfortunate incident. I

think, rules are made to be followed, and the rules are equal for every Member here. It is a tradition. I
myself have been a Member for over a decade, and we have, fortunately not seen such kinds of extreme

behaviour earlier.

I, on behalf of all of our colleagues, would say that we are really saddened about what happened
yesterday. We commit to a good behaviour. We are the role models. When people look up to us as MPs,
we represent over 20 lakh people, as a voice of 20 lakh people. So, what had happened is very

unfortunate. [ think, we all need to introspect; and all of us in all our party meetings, shall discuss this
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issue and make sure that no such unruly behaviour ever happens from any of us towards any Member,

towards each other, of course, not the Chair.
Thank you.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, I stand here with full anguish. I was a witness
to a number of incidents and also that of yesterday. Unfortunate incidents do happen, and responsible
Members of this House and responsible political parties of this House do express their anguish. But the

manner in which you have stated it before us today, is something, which has forced us to ponder.

Rules are there; regulations are there; and whenever a Member gets elected to this House, the first
day when he registers himself by showing his elected paper which he gets from the District Magistrate
of his District, is provided with all the books, rules and regulations about what is to be followed.
Subsequently, he is also taught. About two days’ time is given where etiquettes are also told to him.
But the best thing is, we observe others inside the House how the Members behave; and it is by
observation that we learn many things. Very few Members actually read the rules and regulations. But
it 1s only by observation that we conduct ourselves, and we always try to behave in a proper manner so
that it becomes an example for others outside the House.

But the manner in which -- with the new technology like social media that is there -- in our
anxiety to express ourselves, our anger, at times put us in difficulty; and that has happened yesterday.

[ have marked many a time that not only some Members cross the floor but they also turn their
back to the Chair and also gossip when some hon. Member is speaking in his turn inside the House. Is it
necessary that one has to go and tell him or her that this is not the way to behave inside the House?

These are certain etiquettes that we learn from how others are behaving. But that is not happening here.

Therefore, it was a very sad day yesterday. But it is good that most of us are opening up our
mind here, and I believe that this will be a lesson for everyone including me to understand why that has

happened the other day, and we have to correct ourselves.
Thank you, Sir.

SHRI JAYADEV GALLA (GUNTUR): Sir, I would like to echo the sentiments and the feelings that
all of my colleagues have expressed today.

On behalf of the Telugu Desam Party, hearing you speak today, we are very sorry that you had to
feel that way and express yourself in this manner.

I assure you that from our party’s side, we will maintain our composure and we will follow all
the rules, and give the utmost respect to you, Sir.

Earlier, in the previous term, Shrimati Sumitra Mahajan was the mother of this House; and as

Mr. Farooq Abdullah rightly mentioned, you are the father of the House. We will provide all that
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respect to you, Sir.

Thank you.

SHRI N. K. PREMACHANDRAN (KOLLAM): Sir, I also, on behalf of my party and on my own
behalf, fully endorse the views expressed by the hon. Speaker.

Sir, I am also a witness to yesterday’s proceedings. I would like to appreciate the magnanimity
which you have shown. The way in which you have presented the matter before the House even
without mentioning the name, we have to appreciate you for that. We were all present yesterday. It is
quite unfortunate. We all know that we all are being governed by the rules and regulations. It is not
only the rules, regulations and directions but also the conventions and precedents of this House, from
the days of Mavalankar and all these seven decades of our experience, that has built-up this House, the
decorum and etiquettes of the House. The seriousness of this House is because of the precedents and
conventions. Questioning the authority of the Chair can never be allowed. It is quite unfair. We may be
having differences of opinion on the allocation of time. It is not an easy task. By having 543 number of
Members present in this House, such a big House, with so many political parties and so many
diversities, conducting the proceedings from the Chair is not an easy task. I can very well say this with
my limited experience. Definitely, when conducting such a proceeding, we have to cooperate with the
Chair. Whatever happened yesterday was quite unfortunate. The entire House 1s endorsing the views
and the anguish expressed by the hon. Speaker. Definitely, we will try our level best to conduct the
proceedings in the best way possible so as to maintain the decorum of this House.

Thank you very much, Sir.
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